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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL CENTRAL
ZONAL BENCH AT BHOPAL (M.P.)

O.A. No. 68/2024(CZ)

Suo Motu Action On The News Paper Article Published
In Rajasthan Patrika Balotra Edition On 16th March 2024
Regarding Spreding Of Chemical Water Effluent Released
By The Industries Rajasthan

VERSUS

State of Rajasthan & Ors. RESPONDENTS

COMPLIANCE REPORT IN TERMS OF ORDER DATED 11.09.2024
PASSED BY THIS HON’BLE TRIBUNAL

That in terms of directions issued by this Hon’ble Tribunal dated
11.09.2024 passed in O.A. No0.68/2024 (CZ) the Respondent No. 3 is

submitting the action taken report which may be kindly taken on record.

PRAYER
It is therefore prayed that this Hon’ble Tribunal may graciously be

pleased to take this status report on record in the interest of justice.

PLACE:JABALPUR SHOEB HASAN KHAN

DATE: 01.12.24 COUNSEL FOR RESPONDENT NO.3
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
CENTRAL ZONAL BENCH AT BHOPAL (M.P.)

0.A. NO. 68/2024(CZ)

Suo Motu Action On The News Paper Article Published
In Rajasthan Patrika Balotra Edition On 16th March 2024 6T A
Regarding Spreding Of Chemical Water Effluent Released /'\l

/)

RAJEMORA TANWAR
Advocate

By The Industries Rajasthan ...... SUO MOTO = JODH:%RZM *
VERSUS Reg. by owTE /ST
\G 08-03-2025 6
STATE OF RAJASTHAN RESPONDENT 01/7- 2 D
DB\ T
AFFIDAVIT i

I Pankaj Kumar s/o Ganpat Raj R/o Balotra Post Sub
Divisional Magistrate Jodhpur South do hereby solemnly affirm on
oath and state as under:-

1. That I am well acquainted with the facts of the present case and the reply
has been drafted by counsel for Respondent No. 3 on my instructions and
contents thereof, have also been explained to me.

2. That I have read and understood the same and the reply to the application
is true further nothing has been concealed by the Applicant.

3. That affidavit is executed in support of this reply to Original Application.
DEP il

VERIFICATION
[ PAmkaT kum pRhe above named deponent do hereby verify that the
contents of the aforesaid affidavit from paragraph 1 to 3 are true and correct
to the best of my knowledge and belief.

Verified on this  dayof  2024. %
o ag% DEP. i

T
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PROGRESS REPORT IN COMPLIANCE OF
NGT ORDER DATED 11.09.2024 W.R.T

0.A NO-68/2024(CZ), SUO MOTO W.R.T NEWSPAPER
ARTICLE PUBLISHED IN RAJASTHAN PATRIKA
BALOTRA EDITION ON 16.03.2024 REGARDING

“SPREADING OF CHEMICAL EFFLUENT FROM
INDUSTRIES OF JODHPUR CITY”.

Signature walid
__ Digitally signed by | Sharma
_..'{j Designation ASenigigfnvironmental
Sprimes  Engineer
Enigaw  Date: 2024.11) :52:08 IST
Reason: Approved
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ACTIONS INITIATED/ PROGRESS MADE IN IMPROVING THE PRESENT SITUATION OF WATER

LOGGING IN VILLAGES OF DOLI, ARABA BY RIVER JOTHARI

In compliance of Hon ble NGT Central Zone Bench, Bhopal order dated 19/03/2024 in the matter of

Original Application No. 68/2024(CZ) Suo Moto w.r.t a newspaper article published in Rajasthan Patrika
Balotra edition on 16.03.2024 regarding “Spreading of Chemical effluent”, an interim report was filed by the
then constituted committee under the Chairmanship of District Collector, Jodhpur. In compliance of order

dated 11/09/2024, the progress report w.r.t actions initiated/ progress made at various portions of the

channel of river Jojhari are as follows :-

(From upstream to downstream)

RajKaj Ref No.: 12131006

Digitally signed by
Designation ASeni

Engineer

Date: 2024.11.
Reason: Approved

:52:08 IST

S. | Locations of Quantum | Quantum | Treatm | Dealt by Present status Action required/ Issues
N | STP/CETP/Poi | of Waste | of Waste ent faced/ Progress made
o nt of water water Capacit
discharge Generatio | currently |y of
n at the treated/ or | CSTP
point proposed | /CETP
to be
treated
1. | Khokhariya 1-1.5 5.0 MLD 5.0 RUIDP Proposed STP is of 5.0 MLD | As per notice to proceed
MLD MLD capacity based on  SBR | dated 08/08/24 by RUIDP
technology. = The  proposed | work completion is to be
project is funded by Asian | done by August, 2025.
Development Bank.
The said STP shall cater to the
Qi A S PPERis wRsieater generation
Viyliduuilc )\
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from all residential colonies
located around National
Highway (Jodhpur- Jaipur),

Military Area and Ram Ji ka
Hatha, Jodhpur.

2. | Nandri
(Existing)

25 MLD

20 MLD

20 MLD

Nagar
Nigam
(North)

Existing STP is based on
oxidation pond technology. The
water treated is as good as
untreated and does not meet the

prescribed standards. Under the

National River Conservation
Plan (NRCP), administrative
approval and  expenditure

sanction from Government of
India has been made vide letter
dated 08/03/2024, for
upgradation of existing STP upto
30.00 MLD on SBR technology
with investment of Rs.53.86
crores.

The assurance of 40% share
from the State Government
and O&M
needs to be given. LSG
take FD
concurrence on this and

responsibility
needs  to

then via Water Resource
Department communicate
the same to Government of
India. After its sanction,
Nigam (North) can float the
tender.

Reminder letter has been
issued on 28/10/2024 by
Commissioner, Nagar
Nigam, Jodhpur to
Secretary(Finance), Govt of
Rajasthan for granting of
state share.

RajKaj Ref No.: 12131006

Signature

Digitally signed by
Designation ASeni

Engineer

Date: 2024.11.
Reason: Approved
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(Proposed)

incessant rain in and around
Jodhpur, the project got delayed.
Expected to be completed by
February, 2025.

3. | Uchiyarda 8-10 MLD | 10 MLD 10 MLD | JoDA Work is under process. Due to | As per Secretary, Jodhpur
(Proposed) incessant rain in and around | Development  Authority,
Jodhpur, the project got delayed. | letter dated 29/10/2024
Expected to be completed by | date of completion of STP is

April 2025. April, 2025.
4. | Basni Benda Approx. |40 MLD 40 MLD | Nagar Work is under process. The proposed STP has spare
(proposed) 22-25 Nigam New deadline as informed by | quantum of waste water to
MLD (South) Commissioner, Nagar Nigam | be treated and for the
Jodhpur vide Iletter dated |inclusion of additional
25/10/2024, the construction | stream, scope of work has
work is expected to be|been added for the work.
completed by Dec,2024 and Trial | Nagar Nigam, South, has
Run/ commissioning by | been directed to prepare
Jan,2025. DPR to include one more
stream of waste water of

city area.

Work of tendering for DPR
preparation has been done.
Technical bid is to

examined.
5. | Vivek Vihar 10 MLD 15 MLD 15 MLD | JODA Work is under process. Due to | As per Secretary, Jodhpur

Development  Authority,
dated 29/10/2024
date of completion of STP is
February, 2025.

letter

RajKaj Ref No.: 12131006

Signature

Digitally signed by
Designation ASeni

Engineer

Date: 2024.11.
Reason: Approved
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RajKaj Ref No.: 12131006

Digitally signed by
Designation ASeni

Engineer

Date: 2024.11.
Reason: Approved

:52:08 IST

6. | Jhalamand 5-6 MLD 10.00 JoDA Under the National River |JoDA has prepared DPR &
(Proposed) MLD Conservation Plan(NRCP), | given consent to bear the
administrative approval and |40% share and O&M
expenditure  sanction  from | responsibility for the said
Government of India, has been | project. Same needs to be
made  vide letter dated | communicated by Urban
04/03/2024, for design of | Development & Housing
complete sewerage system and | (UDH) Department for FD
proposal of development of new | concurrence to Government
STP for Jhalamand Area of 10.00 | of India via Water Resource
MLD capacity with investment | Department.  After its
of Rs. 53.63 crores sanction, further work of
opening of SNA & floating
of tender can commence.
Work related to SNA is
under initiation by Water
Resource Department as
intimated vide letter dated
28/10/24.
7. | Salawas 100 MLD | 70-80 MLD | 100 Nagar 1. The present STP is unable to | Construction and
(Existing) MLD Nigam meet the prescribed standards | machinery work upto 40%
(North- after treatment, therefore, under | completed.
Phase I Amrut 2.0, upgradation work to
and Nagar | MBBR based technology has
Nigam commenced. The work order by
South- Municipal Corporation (North &
Ph&1Y N Sfthre I dated
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10/08/2023 is enclosed vide
which the work of upgradation

is expected to be finished by
August, 2025.

2. Also, Under the National River
Conservation Plan(NRCP),
another administrative approval
& expenditure sanction for”
interception & diversion of
sewerage water from existing
drains to mnearest STP for
treatment purposes has been
issued vide order dated
04/03/2024. Vide this project,
the quantum of waste water
reaching to the existing STP’s
shall increase.

The approved investment on this
project is Rs.51.99 crores.

The assurance of 40% share
from the State Government
and O&M responsibility
needs to be given. LSG
needs to take FD
concurrence on this and
then via Water Resource
Department communicate
the same to Government of
India. After its sanction,
Nigam (North & South) can
float the tender.

Reminder letter has been
issued on 28/10/2024 by
Commissioner, Nagar
Nigam, Jodhpur to
Secretary(Finance), Govt of
Rajasthan for granting of
state share.

RajKaj Ref No.: 12131006

Signature walid

Digitally signed by
Designation ASeni
Engineer
Date: 2024.11
Reason: Approved

:52:08 IST




8. | Jojhari
Railway
Bridge
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Approx
35-40
MLD
(RIICO
Drain
+CETP
outlet
+Bhairav
Nallah)

11.00 MLD

20.00
MLD-
CETP

CETP SPV

1. There are two existing CETP’s
in Jodhpur: (Textile-18.5 MLD+
Steel- 1.5 MLD). The treated
waste water from the CETP’s is
disposed off into RIICO drain
currently however only 11 MLD
is getting treated due to poor
feeder pipeline network. Also
these CETP’s doesn’t meet the
NGT mandated “Zero Liquid
Discharge” standards. So, first of
all, both the CETP's need to

The DPR by both the
CETP's have been prepared
of Rs. 153 and Rs. 15 Crores
respectively. No sanction
has been received against
these DPR’s because at
present no scheme exists. In
the prior IPDS scheme, 25%
of the total cost had to be
borne by the industries
themselves.

upgrade to "Zero Liquid
Discharge".
2. The existing conveyance | Under the P.M Gati Shakti

system transporting the textile
waste water to CETP is old and
has been choked due to wear and
tear, thus, about 8.0-9.0 MLD of
untreated textile waste water
makes its way into RIICO drain.

Scheme, a sanction of Rs.
23.52 Crores has been made
and the work of laying of
new conveyance system has
been commenced.

As informed by SEE,
RUIDP, vide letter dated
25/11/24, provisional time
extension for the
completion of project is
13/02/25.

RajKaj Ref No.: 12131006

Signature

Digitally signed by
Designation ASeni

Engineer

Date: 2024.11.
Reason: Approved

:52:08 IST
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3. Three areas namely Haddi
Mill area(~1.5 MLD)Rameshwar
Nagar(~3-4 MLD) and Derby
colony(~2-2.5 MLD), are
contributing about 8-9 MLD of
domestic waste water into RIICO
drain which ultimately joins
River Jojhari.

3. Nagar Nigam(South) has
been directed to prepare
DPR for either adding these
three streams to existing
STP's or construct new STP.
However, there is no
budget available with
Nagar Nigam(South) for
the said project.

Work of this has been
added into the scope of
work.  Technical bid
examination work is under
process.

4. The work of Bhairav nallah
which is an important channel
for transportation of waste water
of Jodhpur is under renovation.
Due to ongoing renovation, a
part of stream of Bhairav nallah
has been diverted into RIICO
drain. Approximately, 5.0 MLD
of waste water is making its way

The areas which are
discharging their domestic
sewage into Bhairav Nallah,
needs to be connected with
sewerage projects. Both
Nigam(North & South)
need to prepare DPR’s for
the same.

Work of this has been

RajKaj Ref No.: 12131006

into RIICO drain. added into the scope of

work. Technical bid
examination work is under

Qinnatiira lid process.

\)IHI IAdlul < 1

Digitally signe

Designation

Engineer

Date: 2024.11.
Reason: Approved

:52:08 IST
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5. The complete Basni industrial
areas domestic sewage also
makes its way into RIICO drain,
which is about 10-15 MLD.

Septik tanks followed by
soak pits needs to be
enforced/ new sewerage
system to be implemented.
RIICO vide letter dated
19/11/24 Has directed all
the Industrial Associations
to get the septik tank and
soak pit installed in all the
member units.

6. About 8-10 MLD of waste
water from legal industries is
making its way into RIICO
drain.

Directions of closure have
been issued against 08 no of
textile industries after July,
2024 for non- compliance of
provisions of Water Act,
1974.

9. | Salawas
Bridge

Approx
20-22
MLD
(Industrial
effluent +
sewage)

RajKaj Ref No.: 12131006

Date: 2024.11.
Reason: Approved

1. After, June, 2024, the
enforcement committee has
dismantled about 07 no of illegal
industries. Notices have been
issued to 02 nos of illegal
industries and action shall be
initiated as per rules.
2. Further, to cater to the
domestic waste water generated
from the rural areas, a complete
jaqt ol y g hying down of

1. Enforcement Committee
is  regularly  doing
random inspections.

2. DPR prepared under

NRCP.

:52:08 IST




sewerage network with terminal
treatment facility ie. STP of
capacity 10 MLD is proposed.

3. Also, Under the National River 3. JoDA has given

02682121 :"ON joy leyley

Conservation Plan(NRCP), consent to bear the
another administrative approval 40% share and O&M
& expenditure sanction for” responsibility for the
interception & diversion of said project. Same
sewerage water from existing needs to be
drains to mnearest STP for communicated by
treatment purposes has been Urban Development
issued vide order dated & Housing (UDH)
04/03/2024. Vide this project, Department for FD
the quantum of waste water concurrence to
reaching to the existing STP’s Government of India
shall increase. via Water Resource
The approved investment on this Department.  After
project is Rs.13.10 crores. its sanction, further

work of opening of
SNA & floating of
tender can
commence.
Work related to SNA is
under initiation by Water
Resource Department as
intimated vide letter dated

Sia
9

A4

lid 28/10/24.

Digitally signed by
Designation ASeni
Engineer
Date: 2024.11
Reason: Approved

:52:08 IST
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9. | Bhandu Road | Approx. Industry is in process of | The State Pollution Control
Bridge 1-1.2 legalization of its unit. Board has issued consent to
MLD- Establish (CTE) for
Industrial establishing of an own
effluent Effluent Treatment
Plant(ETP) based textile
industry. The industry has
been inspected by the
officials of the State
Pollution Control Board,
Jodhpur and was found
closed.
10. | Dhawa 03MLD | Nil Action against illegal factories Action initiated by JoDA.
have been initiated.

As per the above, a total cost of 40% of the share of State Government i.e. Rs.69.03 crores under the NRCP has
to be given FD concurrence to Government of India via Water Resource Department, out of which the

concurrence on Rs. 26.69 crores has been given by Jodhpur Development Authority. The rest share of Rs. 41.34

crores is to be borne by the State Government. Copy of the letters issued by various government departments
regarding deadlines and actions against illegal factories of textile are enclosed as Annexure-I and II.

INITIATIVES FOR CONTROL OF DOMESTIC/

INDUSTRIES

INDUSTRIAL EFFLUENT RELEASED FROM

The various initiatives initiated to reduce the pollution issue of the Jojhari River are as follows::-

RajKaj Ref No.: 12131006

Signature walid

Digitally signed by
Designation ASeni
Engineer
Date: 2024.11
Reason: Approved

:52:08 IST
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1. The Government of Rajasthan is in process of signing up Memorandum of Understanding (MoU) with
Government of Isreal, for utilization of treated waste water from Sewage Treatment Plant (STP), located
at Salawas of 100 MLD capacity for irrigation using drip irrigation technology. The total proposed area
to be cultivated by drip irrigation is 3000 Hectares. The land for the same has been identified by Jodhpur
Development Authority(JoDA).

02682121 :"ON joy leyley

2. Bhabha Atomic Research Centre(BARC) Mumbai has developed one of its kind “Radiation based “ in-
situ treatment technology for the treatment of textile waste water. The technology aims in reuse of treated
waste water into the process within the premises. The State Government aims to promote the said
technology which shall reduce the impact of pollution on environment with development of industries
side by side. The State Pollution Control Board has issued Consent to Establish(CTE) for the establishment
of one such industry vide letter dated 13/11/2024. Analysis of quality of treated waste water was carried
out from the pilot plant and the results were within the prescribed norms for reuse with ZLD assurance
for the said set of machinery proposed. Industry using this technology is under establishment phase.
Detailed note on the technology is enclosed as Annexure-III.

3. Common Effluent Treatment Plant(CETP) being operated in the name of Jodhpur Pollution Control and
Research Foundation(JPCRF), Jodhpur in collaboration with IIT, Jodhpur aims to develop a small-scale
textile wastewater treatment system by Advanced Oxidation Processes using UV Lamps including a
narrow band 222 nm Excilamp and to reuse the treated water for agricultural purposes. The scope of the
project is to make a technology for textile wastewater treatment that can be used for the treatment of
effluents from various textile industries. Draft note as submitted by IIT Jodhpur is enclosed as Annexure-
IV.

Continuous efforts are being made to reduce the quantum of waste water entering the Jojhari River for recycling
and reuse.

Shilpi Sh
Signature yalid ~ RORPCBJodnour

Digitally signed by
Designation ASeni
Engineer
Date: 2024.11
Reason: Approved

:52:08 IST
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Annexure-|

- I'___ Rajasthan Urban Infrastructure Development Project Phase - IV

RUI

0P (RSTDSP), P1U-Jodhpur

(Email : jd4.ruidp@rajasthan,qov,in )

L]

No. Rl”[ﬂ’/p[ll/l(\]]/:l‘zz \"l' s Date: oR , O ((1 ])_f:)_ 2.
NOTICE TO PROCEED

M/S EAGLE INFRA INDIA LIMITED

"EAGLE NEST” Block no. 758, Behind Chopra Court,
Ulhasnagar, Thane, Maharashtra —421003.

Ph. +81 251 2569901 to 05,

Email : info@eagleinfraindialtd.com

Subject : Construction of Works of Sewer Network, and construction of Sewage
Treatment Plant, Sewage Pumping Station and all allied Works including
operation services of the STP and SPS for 10 years at Jodhpur under
Contract Package No: RSTDSP/JOD/01.

Reference: Letter of Acceptance issued vide this office letter no. No.
RUIDP/PIU/JOD/2022/ 01 date: 14.07.2022

1. Please find enclosed herewith the copy of Contract Agreement duly signed by the
undersigned and your authorized representative for the execution of
"Construction of Works of Sewer Network, and construction of Sewage Treatment
Plant, Sewage Pumping Station and all allied Works including operation services of
the STP and SPS for 10 years at Jodhpur” under Contract Package No:
RSTDSP/JOD/01.

2. Accepted contract amount for this work is Rs. 340,02,59,248.26/- (Rupees Three
Hundred Forty Crores and Two Lacs Fifty-Nine Thousand Two Hundred Forty- Eight
and Twenty-Six Paisa only) including provisional sum of Rs. 6,22,95,652/- (Rupees
Six Crores and Twenty-Two Lacs Ninety- Five Thousand Six Hundred Fifty- Two
only).

3. As per conditions of contract you are requested to mobilize and execute the work
in accordance with contract provisions.

4. Contract Agreement No: PIU/RSTDSP/JOD/01/2022-23.

Stipulated Date of Start. - 25-08-2022
Stipulated date of completion of Design Build (1095 days) - 24-08-2025
Stipulated date of Completion of Operation services - 22-08-2035
(3650 days after completion of Design Build.)

5. As per Para 6.2.5 Table 2 Section 6 — Employer’s requirements of Bid documents.
You are requested to achieve all sectional milestones within stipulated time

periods.
6. All Conditions of original Bid document inclusive of addendum will apply on the

work. /T l\’ v \ -
[ \)\/
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7. The work is to be carried out under direction/supervision of Engineer.

8.

It is informed that all O&M costs shall be borne by concerned ULB.

Please contact undersigned to take possession of the site immediately. |

No. RUIDP/Ph-1V/JOD/2022/ 2, -

[\ ol
M AL eatpe”
by {
(Mohan Lal Mcen:l]L
Supermtendl{lg Engineer
RUIDP- Ph-1V, PIU- JODHPUR
5 A Date: (/7 }( / )7"—"1'7—

5

Copyto:

1.
2.
3.

RajKaj Ref No.: 12131006

© W N O ;s

The Principal Secretary, LSGD, Rajasthan, Jaipur.

The Project Director, RUIDP, Jaipur.

The Director Asian Development Bank, Urban Development Division, South Asia
Department.6, ADB avenue, Mandaluyoug city, 1550 Meto Manila, Philippines.
The Accountant General (Audit), Rajasthan Jaipur.

The District Collector & Magistrate, Jodhpur.

The Commissioner, Jodhpur Development Authority, Jodhpur.

The Commissioner, Nagar Nigam Jodhpur (North), Jodhpur.

The Commissioner, Nagar Nigam Jodhpur (South), Jodhpur.

. The Addl. Project Director, RUIDP, Jaipur.

10.The Financial Advisor, RUIDP, Jaipur.

11.The Addl. Chief Engineer, RUIDP, Jodhpur.

12.The Commissioner, GST, Jodhpur.
13.Superintending Engineer, PHED city circle, Jodhpur
14.Superintending Engineer, JDVVNL city circle, Jodhpur.
15. Superintending Engineer, PWD, Jodhpur.

16. General Manager, BSNL, Jodhpur.

17. Team Leader, PMCBC, Jaipur.

18.Team Leader, CMSC-II, Jodhpur.

19, Mining Engineer, Jodhpur.

20. Guard File.

i\\ S \L\E—\'NM’)‘;?’”

[Mbhan Lal Meem]
Superintending Engineer
RUIDP- Ph-1V, PIU- JODHPUR

(2

Scanned with CamScanner
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= qu: Office of Superintending Engineer "’ﬁ?é!
Rajasthan Urban Infrastructure Development Project (Phase-1V)

Project Implementation Unit, Jodhpur O
No. RUIDP/PIU/JOD/2022/ ¢) 1 Date: 14.07.2022
Letter of A n

M/s EAGLE INFRA INDIA LTD

“"EAGLE NEST” Block No. 758, Behind Chopra Court,
Ulhasnagar, Thane, Maharashtra - 421003

Tel. - +91 251 2569901 to 05

Email: info@eagleinfraindialtd.com

Sub: Notification of award of the work of “Construction of Works of Sewer
Network, and construction of Sewage Treatment Plant, Sewage
Pumping Station and all allied Works including operation services of
the STP and SPS for 10 years at Jodhpur” under Contract Package
No: RSTDSP/JOD/01.

Ref: (1) Bid received up to 06-05-2022
(2) Project Director, RUIDP, Jaipur letter no. F3 (301) (66)
(13)/RUIDP PMU Ph-IV/TEC-TAC/5023 dated 13.07.2022.

Sir,

This is to notify that Tender Approval Committee of RUIDP, Govt. of
Rajasthan & ADB has approved your bid dated 06-05-2022 consisting of the
technical bid and the price for execution of the work of “Construction of Works of
Sewer Network, and construction of Sewage Treatment Plant, Sewage Pumping
Station and all allied Works including operation services of the STP and SPS for 10
years at Jodhpur” (Contract Packages No: RSTDSP/JOD/01) for the accepted
contract amount of Rs. 340,02,59,248.26/- (Rupees Three Hundred Forty
Crores and Two Lacs Fifty-Nine Thousand Two Hundred Forty- Eight and Twenty-
Six Paisa only) including provisional sum of Rs. 6,22,95,652/- (Rupees Six Crores
and Twenty-Two Lacs Ninety- Five Thousand Six Hundred Fifty- Two only), as
corrected and modified in accordance with the instructions to bidders is hereby
accepted by our agency.

You are requested to:

1. Furnish the Performance Security for an amount of Rs. 34,00,25,925/-
(Rupees Thirty-Four Crores and Twenty-Five Thousand Nine Hundred &
Twenty-Five only) within 28 days (From date of issue of this letter) in
accordance with the conditions of contract (Section-8, Part-A (Contract
Data), Clause-4.2) using for that purpose the performance security form
included in Section-9 (Contract Forms) of the Bidding Document.

2. Provide insurance in accordance with the condition of Contract (Section-8,
Part-A (Contract Data), Clause-18) !

RajKaj Ref No.: 12131006
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3. Prepare agreement on Non- Judicial stamp paper (From Govt. of Rajasthan of
value as per latest circular and provisions) and attend the office of the
undersigned on any working day to sign the Contract Document.

It is informed that all O&M costs shall be borne by concerned ULB.

The commencement date for contract in accordance with GCC 1.1.3.2 and 8.1
is 25/08/2022.

Encl: Format of Contract Agreement

Superintending Engineer
RUIDP, PIU, Jodhpur

No. RUIDP/PIU/]JOD/2022/ 02'13 Date: 14.07.2022

Copy to the following for information & necessary action please.
1. Project Director, RUIDP, Jaipur in reference to letter no.5023 dt 13.07.2022
Additional Project Director, RUIDP Jaipur
Chief Engineer, RUIDP, Jaipur
Financial Adviser, RUIDP, Jaipur
Addl. Chief Engineer, RUIDP, Zone-Jodhpur.
Commissioner, Nagar Nigam Jodhpur (South)
District Collector, Jodhpur.
Commissioner, Nagar Nigam Jodhpur (North)
9. Commissioner, Jodhpur Development Authority
10, Team Leader, PMCBC, Jaipur. 0

11.Team Leader, CMSC-I, Jodhpur. f]‘\ L9 4}) 0\1)}022
b

12.Guard File
( Jﬁ Meena)
Superintending Engineer

RUIDP, PIU, Jodhpur

it o
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fiel VO, el an de 103034
waus held on Date 09.10 2024, As pet

st dw i th SSyLS. st vz I stabslinhling und O RBIGTNEL ol

dhiedtbosn & guaries valsed v imeeling F il vepunt regarding
WY AILID ST ot Nandari i ax belon
Ihe prosanil Sewage |reaiment IMant a1 Nondari is having only ;I-” i ':"‘Fﬂl’;;yu::::;:;
presem sewage freatiment Eemand s 10 MLLD The existing plant 18 Rt ribed
(Waste stobilization Pond) and iy not sufficlent to treat the sewage waler s per i A
eatment waler povms of CPCR/NGT Recent Guidelines, Therelore, the partial treated sewag
is belg discharged in Jojari River which is causing pnllil[iul‘l in Jojuri River,

Henee to avaoid pollution of Jajari River and looking to meect oul requirements to make

sdequite capacity of STPs, [t is necessary to Plan 30 MLD STP on SBR lechnology is
woposed here. Old 20 MLD WSP Plant wus constructed on area of | Shectare & proposed J'IJ
(L1 sewage Plant witl be constructed on area of 03 hectare. Therefore area of 12 hectare will

we after construction of new Plant 7 Utilized for other purposes.

and 30 called get free of use afler new establishes of 30 MLD shall create a value af 11.50 Cr.

nce it is v wm for pollution abatement of the Jojari River, Your good office

(Dr. T. Shubhamangala)

1S
Commissioner

Municipal Corporation Jodhpur
(North & South )

Date:- Q%J’;D)Q\,\

it Jaipur, 0\

Commissioner

Municipal Corporation Jodhpur

: (North & South )
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e Jodhpur Development Authority, Jodhpur
’R Opposite Rallway Hospital, PWD Colony, lodhpur
M ivi wiivrme Phone 0291- 2656157, Far-0291- 261 2080
— m

No : EESTP/IDA/2024-25/G 3\ Date : 94 | ‘Ol‘lw.

]:He Regional Officer- Jodhpur, ‘1
\,/Ra;asthan State Pollution Control Board, GoR,

Jodhpur, Rajasthan,

Subject:- Construction, Supply, Installation, Testing & Commissioning of Civil,
Mechanical and Electrical works and Operation & Maintenance of 15
MLD Sewage Treatment Plant by SBR Process on Turnkey Basis at Vivek
Vihar Yojna in Jodhpur, Rajasthan amd 10 MLD Sewage Treatment Plant
by SBR Process on Turnkey Basis at Uchiyarda in Jodhpur, Rajasthan
Reference: Time of Completion for the 2 STPs

With reference to above cited subject, it is to apprise that Jodhpur Development
Authority, Jodhpur is presently executing the work of 2 STPs namely 15 MLD Sewage
Treatment Plant by SBR Process on Turnkey Basis at Vivek Vihar Yojna in Jodhpur and 10
MLD Sewage Treatment Plant by SBR Process on Turnkey Basis at Uchiyarda, Jodhpur.
M/s Standard Infratech India Pvt. Ltd., Hyderabad has been awarded the above referred
work for both STPs.

Presently, the Work of both STPs are in final progress and scheduled to get
complete as per the following details:-

S. No. Name of STP Date of Completion of Civil &
Electro-Mechanical Works and
! Start of Trial Run

1 15 MLD STP at Vivek Vihar Yojna, Jodhpur 28.02.2025
2 10 MLD STP at Uchiyarda, Jodhpur 30.04.2025
Secretary,
Jodhpur Development Authority,
Jodhpur
No : EE-STP/JDA/2024-25/ Date :

Copy to following for information and necessary action:
1. The District Collector, Jodhpur
2. P.S.to The Commissioner, JDA, Jodhpur
3. Director Engineering, JDA, Jodhpur

Secretary,
Jodhpur Dwdopmnt Authority,

RajKaj Ref No.: 12131006

22



Sy, Pom slugg-aRer (9%

ang (e o, aNad atda ulae @ aeae e e aleg A
Whe wear - 0201 2651464 WL - 0201 2641464 ©-mail: ceojnn@gmail.com

ANy aftvard
NRISIERIER R T
oy ager, snegr

sy — qrrh A1 40 IvaE eprar Wd dlede wre 4
fFrrfor & waw A

URERKS

STRIgd favgrafa o @ f6 TR 79 gRT 40 TATCRET e W
gleie wre &1 fAmfr o fRAid 31.122024 q@ qf @ forar e e
HIE WHaN) 2025 ¥ @iwe @1 Trial Run YR™ &% 341 S |

(s1. €. [TeT)
LA.S.
RID |
TR i steqr (aféon)

ufafer -~ g6 1+o 12¢2 .
1. folt weras, Rrar sader, StagR Pﬁfg-zzlro/zq
2. e BIEd |

TR e StayR (@)

jKaj Ref No.: 12131006




24
\"f’" rafers o1 ST Gl W (T, YT, Sy =N | }
4 #iaw W wER s, war fHE Vg WU 302008 @ i)
¥ Jv YA FNT — 0141-2227042 E-mall Address - sevwrd@gmail.com
FAF— F-4(68)CEWR/SE(WYDPR/Jojari River/ 2 & { fa=i®: 2 2 \o|202Y4
wfug,
wEgR e wfte,
TG |
f@§4:— National River Conservation Plan (NRCP) H D 31-_\'1"1?[ Arore! E| @
SofgR T weuT AR & HH A SIerus & A WA TeEa
amqw@rwéwwﬁm-qdaré%n%wggﬁaw
uftr ReF & &g Single Nodal Account (SNA) G&d 744 |
T TP FRTEY GHE §F /Geud /202425 /445448 TS 08.10. !

2024 TH H |

HERY,
SR Ruar=rta yrifts 93 W7 Single Nodal Account (SNA) £
wifa wravad FREE Mother Acceount B STHBRI el 18 off | §9 Wa"

1. WUl ¥ Single Nodal Account (SNA) W aoie gz AN grl
qﬁmmélmﬁawﬁmwmmmﬁﬁw
fEr T 2|

2. Mother Acccount & FIg ¥ 9@ ’Tg SHSN & g AR 8 &
TEo o GERA fwm que P ofed T 81 ey
5 Ao ¥ R W’ W SudE T8 2|

3. TEYAY @il Gerar &g e (Arifar) fer g oRkem f&i® 26.08.21
J T R M R A i ufy wa g

W SWIETgrR |

FEI W YE L e guR, Wi

witg FUF .
fuct R4 (et i)

~\\0ad
. AP FAG8CEWREE(W)RBR Jojari River 2292--43  RAf® 2.8 l1o]202y
aRfY Preifed o gaerRl T4 J[EE FraE 8g ad &
L. S areord yaTe fiE Tee-$ e Ui wared 78 e
o N G- R T HHTT, SRR

o T :
. - “f e L™ : \‘ ol s g 1 T
N A e R e Slgnature yai

ko Ligitally signed by At Jeel Singh
/ \0 40 Designation/ghigfffginest
' e Date: 2024 18 14547 |ST

“"ﬁ'ﬂ 2o SR
i1 | Lol R'.t"
[+ "

/AN
J,";{EE..?J” | e ——

L
5 o e RS X
g A

e s . bR T jzratin ; NET

RajKaj Ref No.: 12131006

.
4




Government of Rajasthan 25
Office of Superintending Engineer
RUIDP Rajasthan Urban Infrastructure Development Project
Phase-IV, Tranche —II (RSTDSP), PIU-Jodhpur

(Email:- ju.ruidp@rajasthan.gov.in)

No.(60) RUIDP/PIU/Jodhpur/RIICO-01/ 8565 Date : 25-11-2024

Regional Officer
RSPCB, Jodhpur

Sub:- Regarding completion of “The work of Providing Laying and Joining of
Conveyance System of Carrying of Alkaline Waste Water from Textile
Industries of Light/ Heavy, Marudhara Industrial Area and Basni Phase-I to
Common Effluent Treatment Plant (CETP) At Sangaria, Jodhpur including
One Year of Defect Liability Period under Project Pkg no. RUIDP/RIICO/01.

Ref:- Your office letter no. 2595 dateed 14-11-2024.

With reference to above cited subject & referred letter this office has
issued notice to proceed (NTP) for above mentioned work to DB-RBIPL (JV) on
dated 19-02-2024. The stipulated date of completion of the work was 16-08-
2024 but due to slow progress, the provisional time of completion was extended
for three months upto 14-11-2024.

Again, due to non completion of work, within the provisional extended time.
This office has further, granted provisional time extension-02 for completion of
the RIICO Project by three months upto 13-02-2025.

Enclosed as above:-

(Sanjay Mathur)
Superintending Engineer

Signature

Digitally signed by

Engineer
Date: 2024 .11.
Reason: Approved

:48:52 IST

RajK aRajKd)iRefIN3.3 10006558
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Annexure-ll|

Regional Office Jodhpur
Rajasthan State Pollution Control Board

—Dalasthan .
SPL-I, Phase-I, Basni Ind. Area, Jodhpur
A e
e e e
= T 4 Ph
one: 0291-2723225
|
Registered
FileNo : F(Tech)/Jodhpur(Luni)/6655(1)/2024-2025/1730-1731
Order No: 2024-2025/Jodhpur/13115 Dispatch Date:  Nov 13 2024 6:31PV
Unit Id : 137185
M/s Suresh Industries.
Khasra No. 26/16, Tanawara , Tanawara Tehsil:Luni
District:Jodhpur
Sub: Consent to Establish under Section 25/26 of the Water (Prevention & Control of Pollution)
Act, 1974.

Ref:  Your application(s) for Consent to Establish dated 28/08/2024 and subsequent correspondence.

Sir,
Consent to Establish under the provisions of Section 25/26of the Water (Prevention &
Control of Pollution) Act, 1974 (hereinafter to be referred as the Water Act) as amended to
date and rules & the orders issued thereunder ,is hereby granted for your Suresh Industries
plant situated / proposed at Khasra No 26/16, Tanawara Tanawara Tehsil:Luni
District:Jodhpur , Rajasthan under the provisions of the said Act(s). This consent is granted

on the basis of examination of the information furnished by you in consent application(s) and
the documents submitted therewith, subject to the following conditions:-

1 That this Consent to Establish is valid for a period from 12/11/2024 to 31/10/2029 or
date of commencement of production / commissioning of the project or activities
whichever is earlier.

2 That this Consent is granted for manufacturing / producing following products / by
products or carrying out the following activities or operation/processes or providing
following services with capacities given below:

Particular Type Quantity / Capacity
DYEING OF CLOTH Product 300.00 KG/DAY
Printing of Cloth Product 3,000.00 SQ.METER /
DAY

3 That in case of any increase in capacity or addition / modification / alteration or change in
product mix or process or raw material or fuel, the project proponent is required to
obtain fresh consent to establish.

4 That the control equipment as proposed by the applicant shall be installed before trial
operation is started for which prior consent to operate under the provision of the Water
Act shall be obtained. This consent to establish shall not be treated as consent to operate.
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Regional Office Jodhpur

Rajasthan State Pollution Control Board

—Dalasthan .
——— SPL-I, Phase-I, Basni Ind. Area, Jodhpur
R e
e\ T 74 Phone: 0291-2723225
| :
Registered
FileNo : F(Tech)/Jodhpur(Luni)/6655(1)/2024-2025/1730-1731
Order No: 2024-2025/Jodhpur/13115 Dispatch Date:  Nov 13 2024 6:31PV

Unit Id : 137185

5 That the quantity of effluent generation and disposal along with mode of disposal for the
treated effluent shall be as under:

Type of effluent Max. effluent Quantity of Quantity of treated
generation effluent to be effluent to be disposed
(KLD) recycled (KLD) (KLD) and mode of
disposal
Domestic Sewage 0.800 NIL 0.800
Septic Tank and Soakpit
Trade Effluent 16.500 15.000 1.500
ETP and Forced
Evaporation

6 That the industry Consent to Establish is issued only from the purpose of PCM and
adequacy of land for establishment of industry shall be monitored by revenue
department.

7 That the industry shall obtain land conversion for industrial purpose under section
90-A from JDA Jodhpur foe intended use before operating the unit failing which CTO
shall not be issued.

8 That this Consent to Establish is being issued in light of office order issued by
Headquarter of Rajasthan Pollution Control Board, Jaipur and guidelines issued
vide RSPCB vide order dated 31/07/2023 for Estimation of waste water generation
and production from textile industries located in clusters of Pali, Jodhpur, Balotra
& Jaipur.
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SPL-I, Phase-I, Basni Ind. Area, Jodhpur
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Registered

File No F(Tech)/Jodhpur(Luni)/6655(1)/2024-2025/1730-1731

Order No: 2024-2025/Jodhpur/13115 Dispatch Date:  Nov 13 2024 6:31PV

Unit Id : 137185

9 That this Consent to Establish (Fresh) under Water Act, 1974 is being issued for the

10

Regional Office Jodhpur
Rajasthan State Pollution Control Board

installation of machinery i.e.

02 Nos -Dyeing Jigger (150 Kg & one batch per day),

12 Nos - Printing Table (for Pigment Printing of Cotton Fabrics @ 3000 Square
meter per day & one batch per day),

02 Nos -Squeezing Machine

01 Nos -Kadap padding

01 Nos - Foil Machine (without Trade effluent for Finishing of Cloth)

Effluent Treatment Plant of capacity 25KLD [Tube Settler Coagulation -flocculation
+ Filter Press+ Multigrain Filter & ACF +BARC radiation assisted Adsorbent
technology for Textile Effluent Decolouration (RAd-TED) + RO Plant Ist stage-15
KLD with RO reject disposal through MIST Evaporator]

for the proposed -capital investment of Rs. 36.520 Lacs including the proposed cost
of Land, Building, Plant and Machinery etc.

With the help of above machine unit shall take production:

i. Dyeing of Cloth: 300 Kg/Day (Dyeing of Cotton Cloth: 300 Kg/Day)

ii. Printing of Cloth: 3000 Square Meter /Day (Pigment Printing of Cotton Fabrics @
3000 Square meter per day & one batch per day)

That the cloth process carried out in the process will be Dyeing, Printing &
Finishing of Cloth and that Total quantity of effluent generation from shall not
exceed 16.50 KLD.

Pretreatment of Cloth Mercerizing / Desize of Cotton Cloth will be not practiced in
the premises.
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Unit Id : 137185

11 i. That this consent to Establish is being issued considering capital cost of project

Regional Office Jodhpur
Rajasthan State Pollution Control Board

as Rs. 36.520 Lacs.

ii. That total water consumption for complete plant shall not exceed to 20.0 KLD
which shall be met from ground water and Unit shall obtain permission from
CGWA.

iii. That the industry shall not abstract any ground water without prior permission
from the Central Ground Water Authority (CGWA).

iv. That water meters shall be provided at the source of fresh water and water used
for different purposes and record of same shall be maintained on daily basis.

v. That total quantity of trade effluent generation shall not exceed from 16.50 KLD
and shall be treated in the existing ETP of 25 KLD capacities followed by R.O. plant
consists RO Plant Ist stage-15.0 KLD with Mist Evaporator.

vi. That wunit shall install & operate Effluent Treatment Plant of capacity 25 KLD
[Tube Settler Coagulation -flocculation + Filter Press+ Multigrain Filter & ACF
+BARC radiation assisted Adsorbent technology for Textile Effluent Decolouration
(RAA-TED) + RO Plant Ist stage-15 KLD with RO reject disposal through MIST
Evaporator].

vii. That no treated/untreated trade effluent shall be discharged within or outside
the premises under any circumstances and zero discharge condition shall be
maintained all the time

viii. That RO reject shall be treated through MIST Evaporator of adequate and
water recovered shall be reused in process.

ix. That the Mist evaporation system installed may be utilized for evaporation of
R.O. reject and to achieve ZLD. The excess R.0. reject or in monsoon shall
mandatory be evaporated through MIST Evaporator.
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12 a) That no treated/untreated trade effluent shall be discharged within or outside

Regional Office Jodhpur
Rajasthan State Pollution Control Board

the premises under any circumstances and zero discharge condition shall be
maintained all the time.

b) That RO reject shall be treated through Mist evaporator.

c) That the industry shall maintained log book at ETP, R.O. plant & Mist
evaporator and daily production of processed cloth should be recorded. Also
record of periodic cleaning/change of filter media of, BARC(RAd-TED), MGF should
be mentioned in log book.

d) That alternate source of energy for continued operation of ETP, R.0. plant &
mist Evaporator shall be provided in case of power failure to maintain its effective
and normal operation.

e) That proper maintenance of ETP alogwith BARC(RAd-TED), R.0. plant, Mist
evaporator shall be ensured and membrane of RO plant shall be replaced as and
when required.

f) That treated & untreated effluent carrying pipelines should be in different
colours.
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Rajasthan State Pollution Control Board
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Unit Id : 137185

13 i. The RO reject shall be treated through MIST Evaporator of adequate capacity
followed by any suitable mechanized technology such as Filter Press. so as to dry
sludge (including ETP sludge) to the level having moisture content less than 10%.

ii. The sludge (hazardous waste) / MIST Evaporator salt generated from waste
water treatment/residue from treatment of MIST Evaporator shall have moisture
content less than 10% at the time of storage & disposal.

iii. That trained/skilled operators/supervisors shall be employed to operate the
ETP, RO and Mist Evaporator plant.

iv. That Unit Shall provide the Filter Press after the MIST Evaporator for adequate
disposal of residue liquid of Evaporator.

v. That power supply to the production shall be so interlocked with the pollution
control equipment so that in the event of nonfunctioning of the pollution control
equipment the production process stops automatically.

vi. That industry shall provide & maintain IP based PTZ cameras at MIST
Evaporator & Filter Press, etc so as to get real time visuals of reject disposal, MIST
Evaporator salt generation and better vigilance.

vii. That the Electromagnetic flow meter and PTZ cameras installed should confirm
the following:

a. PTZ Camera(s) should cover the entire ETP area and all possible locations of
outlets from the premises.

b. The flow meter shall be installed at the point of effluent discharge from
production plant/inlet of ETP and all outlets from ETP/RO/RO reject management
system.

c. If the distance between point of discharge from production plant and ETP is
more than 50 m and conduit line is wunderground, them flow meters should be
installed at both ends(discharge point and inlet of ETP).

d. (d)The Electromagnetic flow meter & PTZ cameras shall configure the
parameters of OCMEMS with the State Board portal.

viii. That piezometric wells shall be provided around the land utilized for
plantation in consultation with Regional Officer Bhilwara.

ix. That industry shall take registration certificate under Rule-13(2) of the Plastic
Waste Management Rules, 2016 as amended.

x. That industry shall take authorization under hazardous waste for discarded RO
filter membrane.

Page 6 of 8

Digitally signed b ilpi Sharma
] :31:17 IST

Location:

RajKaj Ref No.: 12131006



—Dalasthan .
SPL-I, Phase-I, Basni Ind. Area, Jodhpur
P
b
L T 4 Ph
one: 0291-2723225
N
Registered

File No F(Tech)/Jodhpur(Luni)/6655(1)/2024-2025/1730-1731

Order No: 2024-2025/Jodhpur/13115 Dispatch Date:  Nov 13 2024 6:31PV

Unit Id : 137185

14 i. That the industry shall provide required air pollution control equipment as well

15

Regional Office Jodhpur
Rajasthan State Pollution Control Board

as stack of adequate height with all the sources of air pollution so as to achieve the
prescribed standards.

ii. That the industry shall not use pet coke/F.0. or any other such fuel which is
banned by any Court of Law, Hon’ble NGT and Govt. of Rajasthan.

iii. That safe and adequate infrastructure facility shall be provided as per the
guidelines issued by the CPCB with the stack of air pollution sources so as to
monitor stack emissions. if applicable.

iv. That provisions of Hazardous and Other Wastes (Management &
Transboundary Movement) Rules, 2016 shall be complied and record of sludge
generation and its disposal shall be maintained.

v. That adequate measures for rain water harvesting for artificial recharge of
ground water shall be taken and maintained.

vi. That stack of adequate height and acoustic enclosure as per norm shall be
maintained at D.G. set.

vii. That safe and adequate infrastructure facility shall be provided and maintained
as per the guidelines issued by the CPCB with the stack of air pollution sources so
as to monitor stack emissions.

viii. That the industry shall submit effluent sampling and air monitoring reports
for stack emission and ambient air quality from laboratory recognized by MOEF or
from RSPCB laboratory on payment basis on quarterly basis.

ix. For controlling PM, SO2 & NOx specific trees to be planted in all possible space
to maintain 33% green cover and industry shall submit compliance within 3
months.

x. The unit shall also explore the possibilities of planting Canna Plant (Keli) in
their premises covering all possible spaces for absorbing accidental discharges
/Leakages.

xi. That the industry shall submit quarterly compliance of conditions of consent to
operate to Regional office, Jodhpur

That, notwithstanding anything provided hereinabove, the State Board shall have the
power and reserves its right, as contained Section 27(2) of the Water Act to review
anyone or all of the conditions imposed here in above and to make such variation as it
deems fit for the purpose of compliance of the Water Act.
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Regional Office Jodhpur
Rajasthan State Pollution Control Board
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Order No: 2024-2025/Jodhpur/13115 Dispatch Date:  Nov 13 2024 6:31PV
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16 That the grant of this Consent to Establish is issued from the environmental angle only,
and does not absolve the project proponent from the other statutory obligations
prescribed under any other law or any other instrument in force. The sole and complete
responsibility, to comply with the conditions laid down in all other laws for the time-being
in force, rests with the industry/ unit/ project proponent.

17 That the grant of this Consent to Establish shall not, in any way, adversely affect or
jeopardize the legal proceedings, if any, instituted in the past or that could be instituted
against you by the State Board for violation of the provisions of the Act or the Rules made
thereunder.

This Consent to Establish shall also be subject, besides the aforesaid specific conditions, to

the general conditions given in the enclosed Annexure. The project proponent will comply

with the provisions of the Water Act and to such other conditions as may, from time to time,
be specified by the State Board under the provisions of the aforesaid Act(s). Please note that,
non compliance of any of the above stated conditions would tantamount to revocation of

Consent to Establish and project proponent / occupier shall be liable for legal action under

the relevant provisions of the said Act(s).

Yours sincerely,

Regional Officer[ Jodhpur ]
(A): Copy to:-
1 Master File.

Regional Officer[ Jodhpur ]
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Bhabha Atomic Research Centre developed
innovative technology for treatment of cotton textile
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‘Boon to Cotton Textile industries’

Dr. Virendra Kumar
Head, Radiation Technology Development Division

Bhabha Atomic Research Centre (BARC), Mumbai
Department of Atomic Energy , Government of India

dikaj RefiNo.: 12131006 vkumar@barc.g L
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Working Principle of BARC Technology
“Rad-TED”

Cotton fabric

Dye wastewater

Clean Water

Grafted adsorbent
Dye removal

Adsorbent Cartridge

/
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Radiation assisted Adsorbent technology for Textile Effluent Decolouration ‘RAd-TED’
- Lab to Land Journey

v" MOA has been signed between BARC, JSC and JPCREF for operation of 75 KLD plant on industrial
scale: BARC Demonstration facility at JSC, Jodhpur

v Plant operated in industry (JSC) since last 2 years: successfully treated Dyeing, printing, silicate
processed effluent

v The treated decolored water is being reused by the same industry
v' Two licensees have bought the technology “RAd-TED” from BARC: Ready for supply and install the plant

v’ Industries are interested to take advantage of the technology

X e
¥ >

Before treatmnt -6 ]

- ="

| IR e S N
75-100 KLD Industrial plant BARC demonstration facility at JSC
RajKaj Ref No.: 12131006  (>10,00,000 L)

30 KLD pilot plant for feasibility field trials( at A , Validation/demonstration in operational
JSC, Jodhpur ( >5,00000L)) After treatment environment field trials at site (few 100s L)
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Rad-TED plant Performance

(2 years operational experience)

Raw wastewater (Dyeing +
printing+ Silicate process)

~

(AHC + Lime)

Pre-treated water

Rad-TED plant

Dark Colored
pH=9.0-10
TDS= 5000-6000ppm
TSS=50-100 ppm
Turbidity= ~50-100 NTU

Rad-TED treated final water

Colorless
pH=7.0-8.0
TDS=2500-3000 ppm
TSS=10-20 ppm
Turbidity=1-2 NTU




TDS buildup after multiple use of same treated water

TDS=~1500 ppm

Fresh water

Printing
(Addition of
TDS~4500

ppm) Recycle 1

TDS=~6000 ppm TDS=~7200 ppm

‘50KLD printing plant’

v' 80% saving of fresh water
v' > 80% reduction in discharge to CETP
v’ After 8 -10 cycle, the TDS of decolored water
will be~ 5000-6000ppm, which is suitable for reuse
in the industry (e.g., table & screen washing)

Wastewater Wastewater
(50,000L) (50,000L) ]
Rad-TED
treatment p—
~50% redn Printing/dyeing o
" treatment
(Addition of ~50% redn
TDS~4500 ppm) °
TDS=~3000 ppm
Treated water
EO Add 10,000L

RajKaj Ref No.: 12131006

Fresh water
(TDS~1200ppm)
Net TDS~2700ppm

TDS=~3600 ppm

Recycle 3

TDS=~8280 ppm

Wastewater
(50,000L)

Treated water
(40,000L)

T

Printing/dyeing
(Addition of
TDS~4500 ppm)

Rad-TED
treatment
~50% redn

Recycle 2
TDS=~7700 ppm
Wastewater I
(50,000L)
Printing/dyeing Rad-TED
(Addition of treatment
TDS~4500 ppm) ~50% redn
TDS=~3850ppm
Add 10,000L
Fresh water Treated water
(TDS~1200pprm) (40,000L)
Net TDS~3200ppm

Add 10,000L
Fresh water
(TDS~1200ppm)
Net TDS~3780ppm

TDS=4140ppm

Treated water
(40,000L)




Eminent Visitors of Rad-TED plant Performance >

* Shri Giriraj Singh, Cabinet minister Textile ministry, Sh. Gajendra Singhji Shekhawat, former Jal
Shakti Minister, District Collector Sh. Gaurav Agrawal ji, Commissioner JDA and officials from
RSPCB visited the plant operation and appreciated the BARC technology, and ensured the
industries to assist them to take maximum benefits from BARC technology.
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Large-scale trials at M/s JSC, Jodhpur (21-03-2024)
(Analysis results from PCB Lab, Jodhpur)

Pre-treated (AHC+Lime) Raw effluent

FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Report No. : 3867
Report On : 03/04/2024
I hereby certify that | Deepak Ojha, State Board Analyst duly appointed under sub Section(3) of Section
53 of the Water (Prevention & Control of Pollution) Act, 1974 received on the 21/03/2024 from Mr
Devendra Singh Bikundia, SSO, Jodhpur ,RSPCB Jodhpur a sample of Waste Water of M/S Johari
Lal Sancheti & Co. , Plant - Textile [68281] ,17 B, Heavy Industrial Area Jodhpur , Tehsil- Jodhpur ,
District- Jodhpur Collected from Waste Water Sample after Pri-treatment (Lamella) Collected on

21/03/2024. The Sample was in a condition fit for analysis as reported below :-

[ further certify that | have analyzed the aforementioned sample on 03/04/2024 and declare the result of the
analysis to be as below -

S. No.  [Parameters Result
1 Zinc as Zn mg/] 0.226

pH 7.01

Total Suspended Solids mg/l 28

Chemical Oxygen Demand (COD) mg/! 378

|Bio- “hemical Oxygen Demang (BOD) (3days at 27° C) mg/] 76

4

: 0.056

i ] 0.059

NT

| 0.039

] r 0.060

L I PR Y

Final-treated (Rad-TED)effluent

FORM - X
RAJASTHAN STATE POLLUTION CONTROL. BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)
Report No. : 3868
Report On : 03/04/2024
I hereby certify that I Deepak Ojha, State Board Analyst duly appointed under sub Section(3) of Section
53 of the Water (Prevention & Control of Pollution) Act, 1974 received on the 21/03/2024 from Mr
Devendra Singh Bikundia, SSO, Jodhpur ,RSPCB Jodhpur a sample of Waste Water of M/S Johari
Lal Sancheti & Co. , Plant - Textile [68281] .17 B, Heavy Industrial Area Jodhpur , Tehsil- Jodhpur ,
District- Jodhpur Collected from Final Outlet after Treatment (BRC Plant). Collected on 21/03/2024.
The Sample was in a condition fit for analysis as reported below :-

| further certify that | have analyzed the aforementioned sample on 03/04/2024 and declare the result of the
analysis to be as below :-

S.No. |Parameters Result

Zinc as Zn mg/] 0.199

pH 7.46

Total Suspended Solids mg/| 12

1

2

3

4 |Chemical Oxygen Demand (COD) mg/l 220
_5___|Bio-Chemical Oxygen Demand (BOD) (3days at 27° C) mg/] 42

| v 1.68
1 ] 4430
6612

s n receipt was as follows : xm:g’
Deepak Ojha
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Jodhpur
SPL-, Phase-1, Basni Ind. Arew, Jodhpur

Phone: 0291-2723225
ole

( Grease NT
7 0.024

0.032

NT

0.023

0.049

1.12

3050

4552

'f;onreceip,t was as follows : Intact

Deepak Ojha
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Jodhpur
SPL-L, Phase-1, Basni Ind. Area, Jodhpur

Phone: 0291-2723225
ole.



Results Sept 16 2024: Dyeing + Printing + Silicate
processed effluent, JSC, Jodhpur
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Cost estimation of Rad-TED (100KLD)

CapEx OpEx

~Rs. 13 Lakh (55304 make) Pre-treatment cost= ~Rs. 0.009/L

(One time setup cost)

Depreciation @15%/year= 0.005Rs/L

Cartridge cost (Adsorbent +dummy)= ~Rs. 0.028/L

Pump(1.5kW) operation cost= ~Rs.0.0006/L

Manpower=700Rs/100,000L=0.007Rs/L

*The CapEx and OpEx will further reduce on commercial scale production

Savings: Cost of fresh water, CETP load, Saving of environment (river)/public health, etc..

RajKaj Ref No.: 12131006

Total OpEx =Rs. 0.0496/L ( ~5 paisa/L)
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Comparison and advantages of BARC Technology

Present treatment protocol at CETP

Treatment by BARC Technology

YV V V V V

YV V.V V V

Step 1: PTP of Raw effluent at industry (HCl dosing)
Step 2: Effluent sent to CETP

Step 3: Screen chamber + Grit removal Chamber
Step 4: Equalization process

Step 5: Primary (Chem. treatment) treatment (Flash mixers) (FS+ PAC/AHC,
Lime, Poly, etc.)

Step 6: Primary calarifier (Sludge generation)

Step 7: Biological Treatment (Aeration)

Step 8: Secondary clarifier (biological Sludge generation)

Step 9: Tertiary treatment (pressure sand filter+ activated carbon filter)

(SiCSCE})lO: Final outlet discharge+ partial reuse (10%)+ recycle to industry
(0]

Final parameters: TDS=4000-7000ppm, Co/our-Tingg, BOD=<30ppm,

COD< 250ppm, TSS<100, Turbidity:

» Step 1: PTP of Raw effluent at industry (HCl dosing)
» Step 2: Primary treatment (AHC & Lime)

» Step 3: BARC plant treatment (RAd-TED): Decolored
water ready for reuse in industry

» Step 4: Complete Recycling of decolored water at source
(no transport cost)

Final parameters: Colourless, TDS=2000-3000ppm,
BOD=<30ppm, COD< 250ppm, TS55<15, Turbidity < 1-5ppm

Total treatment Cost: ~15 Paisa/L

1. Treatment cost at CETP: ~ 5 Paisa/L
2 Recz)lfscllcl;gig cost in industry (Transport/tanker cost)~10 Paisa/L

hiKaj Ref No.: 1

Total treatment cost (CapEx + OpEx) = ~5 Paisa/L

“6 steps are eliminated from present treatment
protocol at CETP”
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Performance comparison

CETP, JPCRF, Jodhpur BARC Technology (RAd-TED), JSC,
Jodhpur

KR\ wATE R

L. pH 7-8 1. pH 9-11 7-8

9-10
2. BOD 300 <30 90% 2. BOD >300 <50 >80%
3. COD 1400 <200 86% 3. COD >1000 <250 >75%,
4. TSS 1600 <100 94% 4 TSS >1500 10-20 >999/,
3. TDS 4000-7000  4000-7000  No change s, DS 4000-7000 2000-3000 ~50%
6. Color Dark color Tinge - 6. Color Dark color Colorless 100%
" Turbidity >100 NTU - Hazy 7. Turbidity 50-100 NTU 1-SNTU >95%

RajKaj Ref No.: 12131006



Advantages to CETP after installing BARC plant at individual industry

Colour Dark colored wastewater Colorless waste
pH 9-10 7-8

TSS 1600 ppm 10-20 ppm

TDS 4000-7000 ppm 2000-3000 ppm
COD 1400 ppm <250 ppm

BOD 300 ppm <50 ppm
Turbidity > 100NTU 1-5 NTU

» The BARC plant treated decolored water is tertiary equivalent water, which can be directly reused by

the industry at source.
» Even if the BARC plant treated water is sent to CETP, the input parameters are way superior than the

present input feeds from industry to CETP.

RajKaj Ref No.: 12131006
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How textile industries can be
benefited by BARC Technology?

Recycling of the treated water leads BARC Reduction in the wastewater
to huge savings of daily fresh water G ) (Decolored) load (with better input feed
consumption at industry Technology quality) onto CETP and associated costs

N 'd

v Better input feed quality to CETP
v" Reducing load on CETP
v" Improvement of treatment efficiency of CETP

| I N\

1. Au?mentmg.t'he 7, G ) s 3. Reviving the closed , :: Conserving the w¢;ter )
production capacities of industries textile industries odies (revers) from coloure

the existing industries wastewater

RajKaj Ref No.: 12131006



Way forward.....

* Approval/Consent/recognition of BARC technology ’"Rad-TED’ is requested
from RSPCB for deployment in cotton textile industries for welfare of textile
industries and environment and public at large by following ways:

* Augmenting the capacities of existing industries

* Allowing new industry to be setup within the capacity of CETP Y ou

Reviving the old textile industries 1“0“\‘

Reducing Effluent load on CETP

Conserving the water bodies (revers) from coloured wastewater

Saving public health

RajKaj Ref No.: 12131006
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D 91-291-2942734

Jodhpur Pollution Control And Research Foundation

(Formerly Known as Jodhpur Pradushan Niwaran Trust)
PLOT NO. SP-1, SANGARIA INDUSTRIAL AREA, 2ND PHASE, SANGARIA, JODHPUR (RAJ.)

E-mail : cetp_jdr@yahoo.co.in Website : www.jpcrf.com

5 »

i No I T2 ¢ [Rsﬁcrlbozw 5[ 6%

s STu s

To,
The Chairperson

Rajasthan State Pollution Control Board

4, Institutional Area, Jhalana Doongri
Jaipur - 302004

Through Regional Officer Rajasthan State Pollution Control Board Jodhpur

Subject :Approval for Radiation assisted Adsorbent technology for Textile
Effluent Decolouration (RAJTED) developed by BARC

Dear Sir,

This is in reference to the above mentioned subject in which Bhabha Atomic
Research Centre (BARC) , Mumbai in collaboration with Jodhpur Pollution Control
& Research Foundation (JPCRF),Jodhpur has developed ‘Radiation Assisted
Adsorbent Technology” for Textile effluent Decolouration (RAd-TED) at M/s Johri
Lal Sancheti (JSC), 17B ,HIA Jodhpur Rajasthan which is Textile unit and member
of Jodhpur Pollution Control & Research Foundation.

The mentioned technology is an efficient radiation grafted cotton fabric —based
chemical filtration process for removal of ionic dyes from colored waste water

generated in cotton and viscose textile printing/dying industries. This technology is

RajKaj Ref No.:

\ ._ \
JASRAJ BOTHRA MANOHAR LAL KHATRI
4 Executive Director Director Accounts
Tel. : 2740173 (O) Teli. - 2745843 (O)
Mobile : 93147-14473 Mobile : 98290-22281
E-mail : jasrajbothra123@gmail.com E-mail : gangaprints@gmail.com

12131006
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D 91-291-2942734

Jodhpur Pollution Control And Research Foundation

(Formerly Known as Jodhpur Pradushan Niwaran Trust)
PLOT NO. SP.1, SANGARIA INDUSTRIAL AREA, 2ND PHASE, SANGARIA, JODHPUR (RAJ.)
E-mail : cetp_jdr@yahoo.co.in Website www.jpcrf.com

Date

simple and provides cost effective solution for decolorize colored industrial
wastewater.

Looking towards the indiscriminate release of colored dye waste water from Textile
industries which effects the ground water quality and poses health risks to human as

well as flora and fauna, BARC has developed and set up a plant of 75 KL.D of this
environment friendly , economic , efficient

and viable technology at M/s Johri [al
Sancheti (JSC)

Jodhpur Rajasthan which is operated and maintained by Jodhpur

ater from

Sancheti (JSC). All the three stake
holder i.e .BARC, JPCRF and JSC have also signed memorandu

Pollution Control & Research Foundation (JPCRF),Jodhpur. The treated w
the plant is reused back in the unit Johri La

m of agreement.

The established above mentioned technology at JSC, Jodhpur was also visited &

examined by Sh. B.Praveen , Member Secretary, RSPCB. Regional office, Jodhpur

had also collected sample of the raw water and treated water and have analyzed the

sample few times (Lab results are enclosed for your persuel).

We are in receipt of mail from Bhabha Atomic Research Centre (BARC) , Mumbai

Mumbai enclosing with design, details and SOP of the pilot plant which is enclosed
by us with this letter for your kind perusal.

o MANOHAR LAL KHATRI
JAES RcAl"j eBDci:;I;:FA Director Accounts
xecutiv :
Tel. : 2745843 (0)
MTf)l'lle; 2;‘;21?1'31{1?1}73 Mobile : 98290-22281 ;
oo , i ints(@ il.com
E-mail : jasrajbothra123@gmail.com E-mail : gangaprints@gmail.c

RajKaj Ref No.: 12131006
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AT D 91-291-2942734

Jodhpur Pollution Control And Research Foundation

(Formerly Known as Jodhpur Pradushan Niwaran Trust)
SANG{\RIA INDUSTRIAL AREA, 2ND PHASE, SANGARIA, JODHPUR (RAJ.)
R E-mail : cetp_jdr@yahoo.co.in Website : www.jpcrf.com

PLOT NO. SP-1,

Ref. No.

Date

s el - -
As the above mentioned technology provides reuse of the treated water in unit itself

which provides us with 100% utilization of treated water. In consideration to this

we would like to request you kindly make it convenient to arrange a meeting at your

kind office with BARC official and JPCRF team so that the technology can be more

elaborately described to you and kind grant for this project can be issued. so as this

plant can be established in other Textile units of Jodhpur and contribution of

Jodhpur industries towards mitigation of water pollution can be initiated.

Thanking You,
For JPCRF (Textile division) For JSC
(=2 =710~ Dy S Av-’-\ A
Jasraj Bothra (M Singhvi
(Executive Director) (Partner)
JASRAJ BOTHRA MANOHAR LAL KHATRI
Executive Director Director Accounts
Tel. : 2740173 (0) Tel. - 2745843 (0)

Mobile : 93147-14473
E-mail - jasrajbothra123@gmail.com

RajKaj Ref No.: 12131006

Mobile : 98290-22281
E-mail : gangaprints@gmail.com



Radiation assisted Adsorbent technology for

Textile Effluent Decolouration (RAd-TED)

PLANT DESIGN, INSTALLATION AND OPERATIONAL PROCEDURE

RajKaj Ref No.: 12131006

68



PLANT DESIGN

Rad-TED plant modular essentially comprises of multiple cartridge assemblies arranged in
parallel and series configuration. Pre-filtration systems comprising of disk prefilters, PP sediment
filter and a cellulose dummy filter cartridge are installed upstream in the feed line to eliminate
suspended particulates and prevent choking of the adsorbent cartridges. Based on this platform,
plant with augmented treatment capacity of 75 KLD has been fabricated. The capacity of the 75
KLD plant can be further enhanced by integrating with more adsorbent cartridge modules, as per

requirement.

Schematic of a plant based on six cartridges is shown in figure 1 (a, b, ¢) below.

e [b:l ; T

RajKaj Ref No.: 12131006
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Figure 1: Drawings of setup (a) Overhead view, (b) Lateral view (c) Overall 3D view

* The setup can be run in two parallel lines each comprising of three cartridge housings (1
sacrificial cartridge + 2 adsorbent cartridges) in series arrangement.

* The cylindrical cartridge housing consists of dished ends.

= The setup is fitted with a self-priming centrifugal pump (~1.5kW) with variable flow rate.

* The pump draws pretreated wastewater from the input reservoir and feeds it to the pre-
filtration systems, followed by the adsorbent cartridge systems.

= Dye molecules are adsorbed onto the radiation grafted cellulose adsorbent layers and treated
water flows out through the perforated rod from the bottom of the cartridge housing, which
(if required) is fed to the subsequent cartridge connected in series.

= The output of the two parallel lines is connected to a common outlet flowing in to the clean
water storage tank.

* A flow meter (Rotameter) equipped with needle valve, is provided at inlet end to regulate the
flowrate of the input feed.

= Pressure gauges are provided on all the six cartridge housings to monitor the pressure change
in each housing.

» Vent valves are provided on all cartridge housings to release the trapped air and regulate the
pressure,

= The cartridge housings are equipped with spray jet nozzles for in line cleaning of the cartridges.

RajKaj Ref No.: 12131006




INSTALLATION AND OPERATIONAL PROCEDURE

. Fasten cartridge to the threading at bottom plate of the cartridge housing and use Teflon tape

to prevent leakage.
. Close and tighten the cover/lid (top dished end) of the cartridge housing assembly and use

rubber gasket to make joint leakproof.

. Connect the input line of the pump to the pre-treated wastewater feed line through the pre-

filtration system to remove particulate matters/sediments present in the feed wastewater.

. Connect the common outlet of the setup to output storage tank to collect the treated water.

. Before running the plant with actual wastewater feed, switch on the pump to fill all the cartridge

housings with tap water and run for 15 min for initial washing and wetting of the cartridges.

. Drain the fresh water and fill all the cartridge housings with the dye wastewater while keeping

the vent open to release the air trapped inside the cartridge housing. Regulate the flow rate

using needle valve connected to the rotameter.

. Once the cartridge housings are completely filled, close the vent valve and open the output line

of each cartridge housing one by one and collect the treated water through common outlet line.

. Check the dye colour intensity in the outlet steam routinely to ensure quality control of the

treated water.

RajKaj Ref No.: 12131006
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B. PROBABLE SUPER BLEACHED WOVEN COTTON CELLULOSE FABRIC
1. M/s Jayesh Traders
258, Narshi Natha Street, Bhat Bazar, 3/48 Kagazwala Building,
Masjid (west), Mumbai (Maharashtra)- 400009
E-mail: [aatraa@gmail.com
2. M/s Shailendra Textile Mills Pvt, Ltd.
17/B, Heavy Industrial Area
Jodhpur-342003, Rajasthan

C. PROBABLE MONOMER (MAETC) SUPPLIER

1. M/s Stellarin Ventures Pvt. Ltd.
19, Lower Ground Floor,
NBCC Place Lodhi Road,
New Delhi-110003
Email: stellarin.in@gmail.com

2. Hefei TNJ Chemical Industry Co., Ltd.
D1508 Xincheng Business Center,
Qianshan Road, Hefei 230022 China
Email: info@tnjchem.com

D. PROBABLE GRAFTED MATERIAL SUPPLIER
1. M/s Stellarin Ventures Pvt. Ltd.
19, Lower Ground Floor,
NBCC Place Lodhi Road,

New Delhi-110003
Email: stellarin.in@gmail.com

RajKaj Ref No.: 12131006
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Dye waste water treatment plant
T gf¥d ST 3uar €97

F
A\l I
[ !; vi’
Vent valve
v LA f.::rram
(11)

<«—— Cartridge housing

Rotameter/samgaATdr

(10) A |
\ .I

Needle valve

(3)

L cartridge/®1iEs
(1)

S L Bottom ‘;I:te

Pre-filter —
od-fereaeE
(7)

Treated water tank

Fa=fe ar=t #r Zahr
(8)

Output line valve
(5) HIFTE FTHA AT
(12)

Schematic of the plant/ §I &1 Y@Te=
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Standard operating procedures (SOPs)
HIeTsh gaTolel 9ishdTe

: ::;:‘eevii;t:;:izg{:} at the bottom plate (2) of the cartridge housing (3) using Teflon tape
mfﬂﬁtmmhwmmwﬁa (1) a2 IR T () # FES (3)F
. Close and tighten the cover/lid (top dished end) (4) of the cartridge housing assembly.
wifeer ET3RT e & wav / g (W dished 3a)(v) F AT FAFA I

. Connect the input line of the pump (5) to the coloured dye waste water tank (6) through
a pre-filter system (7) to remove dirt or particulate matters/sediments present in the dye
waste water.

o s Tt o Hiog et @ For A / S it e 7 ger & e g (0)
SUTTe & ATCTH A 9T (4) ﬁwmﬁi—:ﬂzmmﬂ & (e) AT
. Connect the output of the setup to treated water storage tank (8) to collect the Treated
water.
m;mmHMﬂmamtmmwtmﬁmmmﬁm#mﬁ

_ Switch on the pump and fill all the cartridge housings while keeping the vent open to
release the air trapped inside the cartridge housing. Regulate the flow rate using Needle
Valve (9) connected prior to flow meter (Rotameter) (10).

ﬂﬁﬂﬁﬁmﬁﬂﬂm ¥ 3izT Bl g FY A ¥ fav ¥z T ﬂgﬂ!ﬂﬂgaﬁ
fr gafer 7| wamgATd (t) Fpa 3 A (2) wmmmﬂﬂﬁﬁuﬁﬂﬁl

_ Once the cartridge housings is full and the water starts coming out from the vent, close
the vent valve (11) and open the output line valve (12) of the cartridge housing at the
bottom and start collecting the treated clean water.

TF A I A mﬁﬂmmtmqﬁﬁ#mﬁmmtmﬁm (1) TEHT &
stk A Rwra Ffesr gafiar 1 JT3TYE WA AT (1) @ & AR 3TERE qret gHeST FTAT YT

Ladl
_ Check the output water for the color ap

that there is no leakage from the cartridge fittings.
o uRRUf 4 ATIETE/3TARE T T Y (o ISR & R ghaftas # &
a@ﬁ‘ﬁfﬁﬂ#ﬂ#ﬂ'ﬂﬂﬂﬁtl

. Check the appearance of color {

pearance (due to presence of dye) and ascertain

due to dye) in the outlet steam routinely to ensure the

treatment of waste water.
mmtmﬂmmtmm:mmﬁwtmtm # ufeafa
kLl

RajKaj Ref No.: 12131006
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Emergency Operating Procedures (EOPs)
HTqTAHT A gt YiHaTT

. In case flow rate drops below 5LPM, prefilter cartridge needs to be washed
and .remstalled. In the event of persistent drop-ih flow rate, adsorbent
cartridges also need to be washed and reinstalled as well.

ofe vaw @ 4 LPM#ﬂﬂth\{&-mﬁ@Hﬁwwﬁgﬂ:Wﬂﬁm
lﬁrammmhhufamm.mn#mmﬁhrtﬁmﬂﬁ?

# ot v 3R @ wnfe e e

I pressure at any of the cartridge housings exceeds 3 kglcm?, vent valve
should be opened to release pressure until it drops below 3 kg/cm?.
R el afsr st @ qara 3 R & 3R R, 2 Frrer aTea £ AEE & T Za R

3 Ry & A aren aiRel

_In the event of flow rate not attaining the threshold of 5 LPM and/or the
pressure not dropping even after executing steps 1 and 2, plant should be shut
down for change of prefilter and adsorbent cartridges.

IR wwor ¢ 3 2 @) P A & @G #f Ay a9 LPM ﬁmwaﬂﬁmmﬂﬂﬁ
mt.amﬁﬂwqﬁ-ﬁmﬁwmmﬁa#mmmﬂm

_ In case of unusual frequent chocking of the cartridges or prefilter, reassess
pre-treatment process and also quality of the chemical used in pre-treatment.
T&-ﬁwwwmma:mmm#m-mmy 1 # Rufy &, qd-39R 9

mmwmﬁwnmgﬂmmwi

_ In the unlikely event of plant operation being scheduled for a prolonged shut
down, all cartridge housings to be drained and cleaned with fresh water before

shut down.
mtﬁmm#mmﬁmﬂﬁmm&m a7 F@ ¥ TFS T FRT

mﬁwﬂmmmwﬂ#wmmmm

 The electrical safety norms should be strictly followed while operating the

plant.
mtmtmwwmwmammmmu

RajKaj Ref No.: 12131006
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Radiation assisted Adsorbent technology for

Textile Effluent Decolouration (RAd-TED)

E) A & kﬁ I HCHNOLOGIES FOR
NEW INDIA®TS
. < e i e
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SALIENT FEATURES

» RAd-TED is an efficient adsorbent technology developed using one step water-based,
radiation grafting process
» Suitable for treatment of water polluted with ionic dyes.

» Modular treatment system and easily up-scalable as per user’s demand

» Validated in industrial environment using large scale plants up to 75KLD capacity.

» Treated water is suitable for industrial use: reducing consumption of fresh water and

costs incurred thereof

» Ideal for meeting requirements of small and medium scale industries

» Low cost, bio-degradable cotton cellulose fabric is used for synthesizing adsorbent.

» lonic dyes are removed via ionic as well as other non- ionic interactions.

» Unlike synthetic ion-exchangers, no disposal issues for biodegradable RAd-TED

cartridges

RajKaj Ref No.: 12131006




THE NEED

The textile sector contributes ~14 % of the country’s total industrial production and holds

sbout 4% share of the global trade, accounting for ~5% of Gross Domestic product (GDP), and

~ 13% of country’s Export earnings. It is the second largest employment generator after

with over

agriculture with roughly 70 textile hubs accounting for 80% of the production

eing industries. Some of these industrial

10,000 garment manufacturers and associated dy:

dhpur {Ra,iasthan), surat (Gujarat),

clusters are located in water scarce areas, including Jo
Tirupur and Karur (Tamil Nadu), Ludhiana (Punjab), etc. The indiscriminate release of
reams and river bodies not only

coloured dye wastewater from these industries into water st

spoils aesthetics but also adversely affects the ground water quality, and poses serious health
risks to human as well as aquatic life. Strict environmental norms have pushed many such
industries to the brink of shutdown owing to noncompliance. Therefore, economic,
environment friendly, efficient and viable technologies are the need of the hour to mitigate
rganized industries with limited

this ever-escalating problem, particularly for small and uno

financial resources.
WHAT IS RAd-TED?

(BARC), under the aegis of the Department of Atomic

Bhabha Atomic Research Centre

Energy’s societal initiatives mandate, has developed ‘Radiation Assisted Adsorbent

Technology for Textile Effluent Decolouration (RAd-TED), an efficient radiation grafted cotton

fabric-based chemical filtration process for removal of ionic dyes from colored wastewater

generated in cotton and viscose textile printing/dying industries. The technology offers a

simple, cost-effective solution for decolorize colored industrial wastewater. The treated

wastewater is suitable for industrial applications, and thereby reduces fresh water

consumption and associated costs.

RajKaj Ref No.: 12131006
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RAd-TED ADSORBENT: HOW IS IT FABRICATED?

Cotton cellulose fabric has been transformed into an efficient adsorbent through a facile
radiation graft polymerization process. A functional group of interest is attached onto
finished cotton cloth using gamma radiation under optimized conditions. The grafted matrix
is shaped into cartridge form by winding its multiple layers on a cylindrical perforated metal
cylinder. The cartridge has suitable provision for feeding colored waste water and collecting
the treated, decolorized water. When colored wastewater is passed through this adsorbent

cartridge, the functional groups present on it effectively remove the dye molecules through

adsorption and decolorize the wastewater.

s ) Gamma radiation s
' Grafted adsorbent
' Cotton fabric

Adsorbent Cartridge /

Radiation grafting based fabrication and working principle of treatment process

RajKaj Ref No.: 12131006
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TECHNOLOGY VALIDATION

RAd-TED has been
successfully tested and validated in industrial environments through

various feasibility fi '
y field trials on a range of dye effluents at different industrial sites in

Rajasthan. Experi i :
) perience gained from this exercise was used to refine the process to suit

industri i ;
I rial requirements. To establish the technical feasibility of RAd-TED in operational

environment, a prototype plant of 30KLD capacity was designed, fabricated and subjected to

arge-scale industrial trials in M/s Joharilal Sancheti & Company
ed in Jodhpur. RAd-TED efficiently decol
t reduction in TSS, Turbidity, p

e for industrial applications.

(JSC), a cotton

extensive |
ourised the

textile printing and dyeing industry locat
waste water from industry and also achieved significan H, TDS,
(Annexure 1). The treated water was suitabl

r 7,00,000 L of different kinds of effluents were successfully

BOD, COD, etc.

During trials and validation, ove

treated.
After treatment

Before treatment

Feasibility Field trials using portable setup

30KLD prototype plant setup

RajKaj Ref No.: 12131006



INDUSTRIAL DEPLOYMENT

industrial m ;
;da small toor:::i:l:as:;:I(t::t:nkttitc-ap»adty (sufficient to meet the daily wastewater load

ile industry) has been installed in the premises of JSC.
The plant has the provision for further augmentation in treatment capacity through
integration of extra modules of adsorbent cartridges, depending on the industry
requirement. The cost of the SS 304 based 75KLD plant is estimated at ~Rs. 13,00,000, which

is expected to reduce significantly upon commercial scale production.

75 KLD RAd-TED plant

RajKaj Ref No.: 12131006
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“Radiation assisted Ad
sorbent te
o : chnology for Textile Efflyent Decolouration” (RAd-TE D)
ransfer (WT26 is available on
RTDD). The tec hnology has been proven in the industrial environment
2l I en

and is now ready for fi
r final depl :

ployment at user industry through tec hnology transfer mod
> 1y tra de

Home | Entrepreneur's Comer  Tachroloes ¢ Aal

Detall Technical Brochure

Overview

The indiscnminate refease of coloured dye wastewater from coftonhiscose lextile mdusines info waler streams naf only spods aestheties but aso affects the
around water quahty adversely posmg senous health risks 10 human as well as aguatic e Stnct srvironmental norms have pushed these ndustmies 1o the
brink of shutdown owing to noncompliance. Therelore, non-expensive, environment friendly viable technologies are the need of hour 1 mitigate ths ever
escalating problem particularly for small and unorganized industries with limited financial resources. Radiation assisted Adsorbent technology for Textile
Effluent Decolouration (RAD- TED) 15 usehul for removal of anwonic dyes lrom cotton/viscose textile dyeinglprinting wastewaler sheams The technology offers

a simple. efficient and cost-effectve solution to decolorize and recycle cotton/viscose textile wastewater

Head, Technology Transfer and Collaboration Division

Head, RTDD Bhabha Atomic Research Centre, Head, AMS, RTDD
Bhabha Atomic Research Centre Trombay, Mumba 400 0. Bhabha Atomic Research Centre
Trombay, Mumbai-400085 i Fax :+91-22- 25505151 Trombay, Mumbai-400085
M technalogy®barc.gov.in Ph: 022-25595683
Emall: vkumar@barc.gov.in

Ph: 022-25595683
Email: ykbhard@barc.gov.in

| Application Procedure |
—_

RAd-TED TECHNOLOGY: USPs

Green, water-based radiation grafting fabrication process

-
e Biodegradable cotton fabric based adsorbent cartridge

e Highly efficient for removal of ionic dyes from cotton/viscose dyeing/printing effluent

e High adsorption kinetics: Treatment of dye effluent in continuous flow operation

e Treated water is suitable for industrial uses, saving on fresh water consumption and

associated costs

e Modular design
Easily upscalable by adding extra cartridge modules as per requirement

L]

e Affordable for small to medium scale industries

e Technology proven in operational environment at industrial level.
e RAd-TED is ready for industrial deployment

RajKaj Ref No.: 12131006
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Annexure 1

Specificati / .
befor:and a:::lor: of ‘RAd TED' plant and values of parameters
r treatment of various dye effluents at JSC, Jodhpur

Sacrificial cartridges
Adsorbent cartridges
Plant treatment capacity
Footprint (sq.ft.)
Make of plant

Cost of plant (Rs.)

Total effluent treated during lar ale tri
o efeeris from J5C) g large scale trials (variety of

Color in feed effluent in terms of color values (Co-Pt unit)

Colour (After treatment) (Pt-Co)
pH (Feed effluent)

pH (After Treatment)

TSS (Feed effluent) (ppm)

TSS (After treatment) (ppm)
Turbidity (Feed effluent) (NTU)

Turbidity (After treatment) (NTU)
Total dissolved solids (TDS) (ppm) (Feed efflu

TDS (ppm) (After treatment)
BOD (Feed effluent) (ppm)
BOD (After treatment) (ppm)

ent)

COD (Feed effluent) (ppm)
COD (After treatment) (ppm)

»#Results obtained from CETP QC Lab

presented in the table are for certain sets of

of feed.

RajKaj Ref No.: 12131006

Jodhpur and RPCB Lab, jodhpur. Range of

samples tested and may vary depending on

2 +2 (Nos.) (0.5 Kg/cartridge)
A4 (Nos)(3+4 5 Kg/rarrrmge )

75 KLD

~60-70

304 55

~13,00,000

000L of various dye effluent

Over 7,00,
dyes and additives)

~ 1000- 2000 (mixture of

50-100
7.0-9.0
7.0-8.0
~25-400
10- 80
~50-100
<5
3000-5000
2000-3000
100-350
40-150
500-1000

150-500

parameter values

quality and type



Q2: Does RAd-TED work for al| kinds of dyes ?

Ans: No. RAd-TED
’ works only for ioni
on ;
ic dyes used in cotton/viscose and other textile industries. Majority of

the water-soluble dyes are fonic in nature. So, thi
PPy R - 20, this technology is expected to be applicable to a large fraction
" .
A y cotton/viscose textile industries.
: an i
. Y pretreatment required to control the input feed quality?
ns: Yes. An optimized pri '
e primary treatment is prerequisite to control the turbidity and to remove gum and
o i

m the feed effiuent, in order to avoid choking of the cartridges.
Q4: Is the treated water industry reusable?
Ans: Yes. Th i

e treated water has been found suitable for reuse in the same industry. This saves fresh water

consumption and associated costs significantly.

Q5: Can we reuse the adsorbent cartridge?
ed after desorbing the adsorbed dyes by using an

Ans: Yes. The dye laden adsorbent cartridge can be reus
e of feed and dyes present in the

optimized eluent solution. The dye desorption extent depends on the typ

effluent.

Q6: How do we dispose the exhausted cartridges?

Ans: Cellulose adsorbent cartridge being biodegradable in nature may simply be disposed of to the

designated disposal sites or may be incinerated as per CPCB norms.
Q7: What will we do with the cotton fabric cartridge after its service life?
hausted) adsorbent cotton fabric retains its physical strength and therefore, can

Ans: The dye saturated (ex
cture of bio-degradable-environment friendly carry bags, hand bags,

be reused as a raw material for manufa
packaging materials, etc.

Q8: What is the cost of a typical plant?
Ans: CAPEX of the 55304 based 75KLD plant is ~Rs.13,00,000, which is expected to reduce significantly on

commercial scale production.

RajKaj Ref No.: 12131006
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WHAT WE ENVISAGE THROUGH THIS ENDEAVOUR

RAd-TED may be a potential game changer in assisting

small and medium scale industries to comply with the

regulatory norms

. The present endeavor is a concerted effort by Bhabha
Atomic Research Centre (BARC), Mumbai, Department
of Atomic Energy (DAE) in collaboration with industry

partners to ensure sustainable industrial growth in

tandem with ecological preservation
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FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(Sce Rule - 24)
Report No. : 4627
Report On : 04/11/2024
I hereby certify that 1 Deepak Ojha. State Board Analyst duly appointed under sub Section(3) of Section
53 of the Water (Prevention & Control of Pollution) Act, 1974 reccived on the 21/10/2024 from Decepal
Ojha, SUPDT SCIENTIFIC OFFICER, Jodhpur ,RSPCB Jodhpur & Ritu Sharma, JSO, Jodhpur
,RSPCB Jodhpur a sample of Waste Water of M/S Johari Lal Sancheti & Co. , Plant - Textile [68281]
.17 B, Heavy Industrial Area Jodhpur , Tehsil- Jodhpur , District- Jodhpur Collected from Inlet of
Lamella/PETP Collected on 18/10/2024. The Sample was in a condition fit for analysis as reported below

I further certify that I have analyzed the aforementioned sample on 04/11/2024 and declare the result of the

analysis to be as below :-
S. No. [Parameters Result
1 Zinc as Zn mg/| 0.664
2 pH 8.78
3 Total Suspended Solids mg/I 319
4 Chemical Oxygen Demand (COD) mg/I 432
5 Bio-Chemical Oxygen Demand (BOD) (3days at 27° C) mg/l 100
6 Oil & Grease mg/I 8
7 Copper as Cu mg/l 0.112
8 Nickel as Ni mg/I 0.019
9 Lead as Pb mg/l NT
10 Total Chromium as Cr mg/l NT
11 Cadmium as Cd mg/| 0.009
12 Ammonical Nitrogen as N mg/Il 14
13 Total Dissolved Solids mg/l - 4480
14 Conductivity at 25° C pmho/cm2 6686
The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 04/11/2024
¢ Deep;-%];a
BOARD ANALYST

Rajasthan State Pollution Control Board
Regional Office Jodhpur
SPL-I, Phase-1, Basni Ind. Area, Jodhpur
Phone: 0291-2723225

AEE
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FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(Sce Rule - 24)

Report No. : 4626

Report On : 04/11/2024

I hereby certify that 1 Deepak Ojha. State Board Analyst duly appointed under sub Scction(3) of Section
53 of the Water (Prevention & Control of Pollution) Act, 1974 received on the 21/10/2024 from Deepak
Ojha, SUPDT SCIENTIFIC OFFICER, Jodhpur RSPCB Jodhpur & Ritu Sharma, JSO, Jodhpu:
.RSPCB Jodhpur a sample of Waste Water of M/S Johari Lal Sancheti & Co. , Plant - Textile [68281|
.17 B, Heavy Industrial Area Jodhpur , Tehsil- Jouhpur , District- Jodhpur Collected from Inlet of
BARC-RED TED plant (primary treated of PETP) Collected on 18/10/2024. The Sample was in a

condition fit for analysis as reported below :-

| further certify that 1 have analyzed the aforementioned sample on 04/11/2024 and declare the result of the

analyvsis to be as below :-
S. No. [Parameters Result
1 Zinc as Zn mg/l 0.110
2 pH 7.10
3 Total Suspended Solids mg/I 72
4 Chemical Oxygen Demand (COD) mg/I 296
5 Bio-Chemical Oxygen Demand (BOD) (3days at 27° C) mg/I 70
6 Oil & Grease mg/l 6
] Copper as Cu mg/l 0.046
8 Nickel as Ni mg/l NT
9 Lead as Pb mg/l NT
10 Total Chromium as Cr mg/I NT
11 Cadmium as Cd mg/l 0.007
12 Ammonical Nitrogen as N mg/I 11.76
13 Total Dissolved Solids mg/I 2620
14 Conductivity at 25° C pmho/cm2 3910
The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 04/11/2024 ol
Decpnlf)(;j’lza
BOARD ANALYST

Rajasthan State Pollution Control Board
Regional Office Jodhpur
SPL-I, Phase-1, Basni Ind. Area, Jodhpur
Phone: 0291-2723225 ;

RajKaj Ref No.: 12131006
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FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 24) '

Report No. : 4625
Report On : 04/11/2024

I hereby certify that 1 Deepak Ojha, State Board Analyst duly appointed under sub Section(3) of Section

53 of the Water (Prevention & Control of Pollution) Act, 1974 received on the 21/10/2024 from Deepak

QOjha, SUPDT SCIENTIFIC OFFICER, Jodhpur ,RSPCB Jodhpur & Ritu Sharma, JSO, Jodhpur
LRSPCB Jodhpur a sample of Waste Water of M/S Johari Lal Sancheti & Co. , Plant - Textile [68281]
.17 B, Heavy Industrial Area Jodhpur , Tehsil- Jodhpur , District- Jodhpur Collected from Outlet of
BARC-RED TED plant/ Inlet of RO plant (treated of BARC-RED TED plant) Collected on
18/10/2024. The Sample was in a condition fit for analysis as reported below :-

| further certify that I have analyzed the aforementioned sample on 04/11/2024 arid declare the result of tix
analvsis to be as below :-

S.No. |Parameters \Result \

1 Zinc as Zn mg/l \0.09?

2 pH |7.24 |
3 |Total Suspended Solids mg/I |20 \
4 Chemical Oxygen Demand (COD) mg/l 136

5 Bio-Chemical Oxygen Demand (BOD) (3days at 27° C) mg/I 40

6 Oil & Grease mg/l BDL

7 Copper as Cu mg/I 0.022

8 Nickel as Ni mg/I NT

9 Lead as Pb mg/I NT

10 Total Chromium as Cr mg/l - NT

11 Cadmium as Cd mg/I 0.010

12 Ammonical Nitrogen as N mg/I 0.56
13 Total Dissolved Solids mg/l 1780
14 Conductivity at 25° C pmho/cm2 2656

The condition of the seals, fastening and container on receipt was as follows ! Intact
Signed This On 04/11/2024 N
Deepak Ojha
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Jodhpur
SPL-I, Phase-1, Basni Ind. Area, Jodhpur

Phone: 0291-2723225

RajKaj Ref No.: 12131006



chortNo. :
: 04/11/2024

Report On

FORM -X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

(See Rule - 24)
4624

| hereby certify that 1 Deepak Ojha, St

ate Board Analyst duly appointed under sub Section(3) of Section

53 of the Water (Prevention & Control of P

ollution) Act, 1974 received on the 21/10/2024 from Deepak

Ojha, SUPDT SCIENTIFIC OFFICER, Jodhpur I

SPCB Jodhpur & Ritu Sharma, JSO, Jodhpur

RSPCB Jodhpur a sample of Waste Water of M/S Joh;

wri Lal Sancheti & Co. , Plant - Textile [68281]

.17 B, Heavy Industrial Area Jodhpur , Tehsil- Jodhpur, District- Jodhpur Collected from RO Permit
Collected on 18/10/2024. The Sample was in a condition fit for analysis as reported below :-

| further certity that 1 have analyzed the aforementioned sample on 04/11/2024 and declare the result of the

analvsis to be as below :-

S.No. |Parameters Result
R Zinc as Zn mg/l 0.079
2 pH 6.83
3 Total Suspended Solids mg/I 10 |
4 Chemical Oxygen Demand (COD) mg/I 8 I'
5 Bio-Chemical Oxygen Demand (BOD) (3days at 27° C) mg/l BDL |
6 Oil & Grease mg/I BDL -
7 Copper as Cu mg/I NT
8 Nickel as Ni mg/I NT
9 Lead as Pb mg/l NT
10 Total Chromium as Cr mg/I NT
11 Cadmium as Cd mg/I NT
12 Ammonical Nitrogen as N mg/Il BDL
13 Total Dissolved Solids mg/I 280
14 Conductivity at 25° C pmho/cm2 ' 418
The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 04/11/2024 P
Deep;k(}tha
BOARD ANALYST

RajKaj Ref No.: 12131006

Rajasthan State Pollution Control Board
Regional Office Jodhpur
SPL-I, Phase-1, Basni Ind. Area, Jodhpur
Phone: 0291-2723225
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FORM - X
RAJARSE;I(;ARN STATE POLLUTION CONTROL BOARD
T OF THE STATE BOARD ANALYST
(Sce Rule - 24)

peport NO. - 4623
geport On : 04/11/2024

| hereby certify that 1 l)cc.p:\k ‘OJIm. State Board Analyst duly appointed under sub Section(3) of Section
53 of the Watr;:r (l’rcvcn‘tu:n & (.“:mlrul of Pollution) Act, 1974 received on the 21/10/2024 from Deepak
ojha, SUPDT SCIENTIFIC OFFICER, Jodhpur ,RSPCB Jodhpur & Ritu Sharma, JSO, Jodhpur
RSPCB Jodhpur a :s‘ampic of Waste Water of M/S Johari Lal Sancheti & Co. , Plant - Textile [68281]
.17 B, Heavy Industrial .a}l"ca Jodhpur , Tehsil- Jodhipur , District- Jodhpur Collected from RO Reject
Collected on 18/10/2024. The Sample was in a condition fit for analysis as reported below :-

1 funh_cr certify that I have analyzed the aforementioned sample on 04/11/2024 and declare the result of the
analysis to be as below :-

= o4 B 2

P

[ S.No. |Parameters Result 'l
R Zinc as Zn mg/l 0.133
2 pH 7.22
3 Total Suspended Solids mg/! 100
4 Chemical Oxygen Demand (COD) mg/I 376
5 Bio-Chemical Oxygen Demand (BOD) (3days at 27° C) mg/| 80
6 Oil & Grease mg/I 3
7 Copper as Cu mg/l 0.068
8 Nickel as Ni mg/I NT
9 Lead as Pb mg/l NT
10 Total Chromium as Cr mg/I NT
11 . |Cadmium as Cd mg/l 0.037
12 | Ammonical Nitrogen as N mg/l 2.24
13 Total Dissolved Solids mg/I 3840
14 _ |Conductivity at 25° C pmho/cm2 5731

The conditidp of the seals, fastening and container on receipt was as follows : Intact
Signed This On 04/11/2024 p
Deepak Ojha
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Jodhpur
SPL-I, Phase-l, Basni Ind. Area, Jodhpur

Phone: 0291-2723225

RajKaj Ref No.: 12131006



srNo | Parameter | Inlet of PETP | Inlet of BARC Outlet of BARC | RO permit | RO Reject
- pH 8.78 7.1 7.24 6.83 7.22
e ® L 319 72 20 10 100
- Cob 432 296 80 8 376
4 BOD 100 70 20 BDL 80
5 0&G 8 6 BDL BDL 3
.6 Amm.N 14 11.76 0.56 BDL 2.24
7 TDS 4480 2620 1780 280 3840
8 COND. 6686 3910 2656 418 5731
9 cd 0.009 0.007 0.01 NT 0.037
10 Ter NT NT NT NT NT
11 Cu 0.112 0.046 0.022 NT 0.068
12 Pb NT NT NT NT NT
13 Ni 0.019 NT NT NT NT
14 Zn 0.664 0.11 0.097 0.079 0.133

RajKaj Ref No.: 12131006
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